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eurrency worth  several  thousand 
rupees. This had happened It months 
back.  I. want to  know  from  the 
Home Minister what  action Govern
ment has taken against the firm  on 
this account?

Shri Y. B. Qhavaa: I have ik>  in
formation about the foreign currency. 
Only certain documents were found
and those  documents  are under
scrutiny.
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Shri Y. B. Ch&van:  These  things 

are not done by appointing a  com
mittee.  There are three cases which 
are under Investigation. Whether he 

has committed any offence or not,  I 
cannot give information at this stage 
because the matters are under  in
vestigation,

Shri S. S. KoUutri: Will the hon. 
Ministar  kindly tell  us  on  what 
grounds searches are earned out and 
■whether  there is  any  time-limit 
within which  the document  seized 
mutt be processed?  Otherwise, the 
processing  goes on  taking  a  long

time and the whole issue loses  its 
importance.

Shri Y. B. Cimvan: It should not be 
unduly delayed.  I can  accept the 
general proposition. But, at the same 
time, if there are a number ot docu
ments, technical documents, wc must 
be a little considerate to the investi
gating team too.

Shri S. S. Kothari; The first part of 
my question has not been answered. 
On  what  basis  are the  searches 
carried out’

Sbrl Y. B. Chavan: Under the Act 
itseif, in the course of investigation, 
if they find  searches are necessary, 
they are empowered to make searches. 
These are general provisions of  the 
Act.

Delhi Teachers' Salaries

JL.

*■489. Shri Blbhutl Mbhra:
Shri K. Anlrndhan:
Sbrl I!in anath:
Shri Viswanatha Menon:
Shri K M. Abraham:
Shri P. P. Esthose:
Shri K. N Tiwary:
Shri N. S. Sharma:
Shri A B. Vajpayee:
Shri Sharda Nand:
Shri Brij Bhnshan Lai:
Shri Bam Singh Ayarwal:
Shri Prakash Vir Shastri:

Will the Minister of Education  be- 
pleased to state:

(a) whether Government  did not 
accept the proposal of the Delhi Ad
ministration to increase the teachers' 
salaries;

(b) the reasons therefor;

(c) whether the teachers threaten
ed to boycott the examinations; and

(d) if so, the action taken in this 
regard?

The Minister of State in the Minis
try of Education (Shri Bh&gwat Jh» 
And): (a) The proposal  of Delhi 
Administration is still under the con
sideration of the Government.
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Shri Dattatraya Kunte: ls it a fact 
that Government would take at Jeut 
four years to come to a final con. 
elution• 

Sbri B.b.ac'Wat Jb.t Aud; 1 do not 
know what the hon. Member means. 
rn ttus case. it was reeeived only in 
February last. 
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Shrl D. C. Sbarma: Ia it a fact that 
a deputation of the Government 
School Teachers' Association of Delhi, 
which is atBliated to the All India 
Federation of Educational A111ocia-
uona, met the hon. Minister of Educa-
tion and also the Minister ot State 
and made concrete suggest ions to the 
Ministry for the upgradin1 of their 
salaries and for doing away with the 
disparity between private school 
teachers and government school teach-
ers arld for making proper arran1e-
ments for their housing and other 
thinp? I! so, how long will it ta.ke 
the Government of India to concede 
their demands, or to put it m one 
word, to accept the Kothari Conunis· 
sion recommendations and apply them 
to Delhi and to the other Unloft 
Territoriell and States in India! 

The Mlnlster of Ma.eaUon <Dr. 
TrlflHla See) : It is a fact that the 
deputation did come and met me. We 
discussed about their demands. Ky 
Government has aU along been of 
the view that if we want to improve 
tht> quality of education. . . 

Sbri Dem Baraa: Why 'my Govern-
ment"? The Prime Minister alone can 
say that. 

Dr Triru..na Sen: My Ministry. 

Sbrl D. C. Sharma: How does the 
hon. Member know? He may tiecome 
the Prime Mi.bister one day! 

Dr. TriSDAa Sen: If we want to 
improve the quality of education and 
to attract the best talent available to 
the teaching profession, it i ;i essen-
ual to improve the emoluments of 
teachers. Since we met the deputa-
tion, it has been our constant eD• 
deavOUr to see that this is done. We 
tnd the Ministry of Finance are at 1\ 
~ I hope we will ~ able to come 
to a decision very soon. 




